
Defuce ......... Villt to U.S.A. 

( Slarl ....... GtIpIa: I Sbri I ....... 8JqIa ......... 
SlIrI 8. M. lllulerJee: 
SbrI a.de: 
8IlrI BIIb_tIl Boy: 
SbrI Soluld: 
Sbri ouar La! .... : 
8I1n ....... : 

... 8ul E. MadIa ...... Bao: 
Shrl YubpaI 8 ..... : 
8ul Prakub Vir SlIutrI: 
SlIrl Sureadra Pal 8I11III: 
Sui Bem RaJ: 
811;'1 Hal Kr ....... SIDIh: 

SlIrl NU'IIlIlmIIa BedtI:r: 
SIIr! Kolla Vellkalall: 
Sbn Krishaapal S ..... : 

Will the Minister of Def....... be 
pleased to state: 

(a) the extent to which his mission 
to U.S.A. last May was successful In 
meeting Indla's defence requirements; 

(b) whether the U.S. Government 
have refused to SUPply F-lCK inter-
ceptor-Bombers to India because of 
Pakistan's objections; and 

(c) the quantum of U.S. credit pro-
mised for India's 5-year Defence Plan? 

The MlBlster of Defeace ~aetl .. 
la the Mlalatr,. of Defelice (8br1 A. M. 
Thomas): (a) During the vlait' of the 
Minister of Defence to the United 
Ststes of America In May, 11M, dla-
cussionl were held with the U.S. Gov-
ernment. There was geaeral agree-
ment regarding the ma,nitude of the 
Chinese threat and the measures 
required to meet It. The U.S. autho-
rities have agreed to provide to tbe 
Government of Iadts subject to Con-
gressional approval trom time to time 
(I) military ,rant asslatance durin8 

fiscal year 1965 (July 11M to June 
1965) at the same level aa dUrin, fI.cal 
year 11164. (i1) Immedlats credit of 
$10 million for the purchaae of defence 
articles and erviees. (iii) Further 
credit of an amount of ~O mllllon 
durin, the ftle81 year 1965. , 

(b) The U.S. Government bave 
IDdlcated tbat It would Dot be poa!_ 

ble 1M Ihera to aCCOllUDOdate wltIIiD 
the mllitary auiltaace procramme the 
type of ft,hter aircraft required for 
IUppIy by va. However, namiDatlon 
to determine what United Statal 
aaailtance In this field will be avail-
able, Is continuing. 

(c) The U.S. authorltie. have indi-
cated that they are w1111n1 to oonaldar 
the provision of aslistance-bolJl crant 
aid and credit aaalitance-on a con-
tlnulne basis to India's defence eftort. 
The quantum of aaIiItance wlJl require 
to be determined periodlceUy. 

Travaaeore MIllenia 0.. Sbrl N. 8reekaatu Nair: WI11 
the PrIme MbdRer be pleased 10 state: 

(a) whether the future let up of 
Travancore MInerals hal been IlnaUI-
ed; 

(b) If 10, what Is the lime'lchedule 
for the resumption of the workin, of 
the Chavara Plant; and 

(c) whether the alsets and liabili-
ties of Mis. Hopkin and Williams Ltd. 
have been taken over? 

TIle Prime Mlnlatar ad MIaleter 
of Atomic EaerJ,. (Sbri La! Bahadar 
Shastrll: <a) and (b). To meet the 
increased demand for monazite trom 
Indian Rare Earth. Ltd., and to honour 
px.port commitments, it baa been 
decided to set up • new plant at 
Manavaiankurichi for tile ecoaomlc 
separation of llie minerals present in 
the beach sand. In this area. The 
new plant is bein, located.. near the 
PKisting plant and work II in pro-
ere.l. 

The resumption of operations at 
C":havara will depend on ftndln, a re-
gular outlet for QuUon Grade Ilme-
nite. either within the country or out-
side. In Ipite of vilorou. ell'orto, It 
hao Dot 10 far been possible to locata 
a regular market for sut.tantlal 
quantitleo of QulJOn Gnde Ilmenite. 

(e) It II understOOd that th~ Kenla 
Government bave aeread In principle 
to take Over' the aasets and llabllitial 
of Mean HopJda .. WIlJlama (Tn-
vaacore) Ltd. and that aelOtlatlona 
In thl. relard are .In prDlJ'8R. 
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